
No. LICM/lvlisc-89/20 1 3-A&lll

III(;II COt]R't' OF MANI I'I.ItT
AT IMPIIA.L

NOl'ttftCATtON
lnrphal. thc 8tr' ArrgLrst. 2023

: ln continuation ot' earlicr Notilrcation No.

IICN4/i\1isc-ti9/2013-A&Fil3,510 datecl 24tr' [.'c,bluary,202l regarcling grant ot'lcal,c ro .lrrtlicial

Ol'llccrs. it is hcrebv r-rotilled that hcncelolth, the uutholity to graul lcave to MJS (iradc-ll and

Craclc-lll Ol'llcers shall be thc I)istrict & Scssions.luclgo/llcacl ot'the [istablishnrcnt unc]er whorn

the Offrccr is cLrlrently utilised. in casc the O1'llcer is no1 utilised in his/her substantive post.

[:nrlr. No. tl('M/Misc-891201]-A&E/ /rt( ;t.1 .- ,--l /

[]y Orders etc.,

sdi -

(Athokpam Shanta Devi)

I{ll(ilS'l'Rn R (VI(ill.n NCtr)
lll(iil ('oLJI{'l'ot.' MANil,t itt

hnphal, the 8'l'AugLrs1, 2023

('opt to:

l. l'hc l)rincipal Sccretarl to I Ion'blc l'hc r\cting ('lricl'.lustice . lligh (ioult ol'\luniltrrr'.
2, l'he l'.S. to Hon'ble Mr..luslice A. I')inrol Singh. lligh (iourt ol'Mtrnipur.
l. 'l'hc 

I'].S, to llon'bl'c' IVIr. Jr"rstice A. (iurrcshwar Shunna, lliglr (loult ot'Muni1;Lu'.

4. 'l'he P.S to Itegistrar Cieneral, High Court of Manipur,
5. l'lrc Ilepristrar' (.lrrdl.)/( 4,dnrn./I'}M & P), IIigh Corrrt ol'Maniptrr,
6 'l'hc.loint Rcgistrar'(.lrrdl.)/(Ailrrur.). IIirlr ('orrrt ol'\lirniptrr',

Itlrc.lurclicial Olllccls ... lbr kincl inlbnnation.
e Sl,sleu Analyst, High CoLrrt ol'N4anipur fbr rrploading the sarne to the OlIrcial

Website.

9. 'fhe Superintenclenl (Frstl.-ll), lligh Court of Manipur

l0 Cluarcl [rilc/Concernccl Irile ,

\̂. I I

') I '/ri !< !

x l,tf z t,

Rl(;lSl'RAI{ (VI(illAN( l )

ill(ilt('oIl('l ol \1,\\il,t It


